
Subject: Draft Food Safety and Standards (Food Products Standards and Food Additives) Amendment Regulations, 2017 

related to standards for spring water. [Amendment in the Food Safety and Standards (Food Products Standards and Food 

Additives) Regulations, 2011, insertion of sub-clause (vii) specifying standards for spring water, in clause 2 of sub-regulation 

2.10.7 of regulation 2.10] 
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